GOVERNMENT OF INDIA

MINISTRY OF MINES
RAJYA SABHA
STARRED QUESTION NO. 3
ANSWERED ON 22.07.2024

BOOSTING DOMESTIC SUPPLY OF CRITICAL MINERALS
3. SHRI JAGGESH:
Will the Minister of MINES be pleased to state:

a) Whether it is a fact that the country relies heavily on imports for meeting its requirement for
critical minerals;

b) Whether Government has begun work on a new policy to promote exploration and
processing of critical minerals in the country;

¢) Whether the proposed new policy includes incentives at each stage of the production process;
and

d) If so, the details thereof, and other measures initiated by Government to boost domestic
supply of critical minerals?
ANSWER

THE MINISTER OF COAL AND MINES
(SHRI G. KISHAN REDDY)

(@) to (d): A Statement is laid on the Table of the House.
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STATEMENT REFERRED IN REPLY TO PARTS (a) TO (d) OF RAJYA SABHA
STARRED QUESTION NO. 3 FOR ANSWER ON 22.07.2024 ASKED BY SHRI
JAGGESH REGARDING BOOSTING DOMESTIC SUPPLY OF CRITICAL
MINERALS.

(&) Yes, India relies on imports to meet its requirement of critical minerals and imports
minerals like lithium, cobalt, nickel, phosphorus, potash etc.

(b) to (d): The Central Government has amended the Mines and Minerals (Development and
Regulation) Act, 1957 through the MMDR Amendment Act, 2023 with effect from 17.08.2023.
Through the said amendment, the Central Government has been empowered to exclusively
auction mining lease and composite licence for 24 critical and strategic minerals listed in the
Part-D of the First Schedule to the said Act.

Ministry of Mines, Government of India has successfully auctioned 14 blocks of critical and
strategic minerals.

Besides auction of critical minerals by the Central Government, in order to further boost
exploration of critical and deep-seated minerals, a new mineral concession namely, Exploration
Licence has been introduced for 29 deep-seated minerals mentioned in the newly inserted
Seventh Schedule to the MMDR Act. The exploration licence granted through auction shall
permit the licencee to undertake reconnaissance and prospecting operations for these minerals
on receipt of revenue share once mining starts in the explored blocks.

Ministry has given thrust on the enhancement of the exploration program for the critical
minerals. Accordingly, during the last three years (2021-22 to 2023-24), GSI had taken up 368
mineral exploration projects on various critical and strategic minerals. During the current FS
2024-25, GSI has taken up 196 mineral exploration projects to assess the mineral potential of
various critical and strategic minerals across the country.

Since inception of National Mineral Exploration Trust (NMET), a total 393 projects have been
funded by NMET. Out of 393 projects, 122 projects are of critical minerals through various
exploration agencies.

In order to encourage private participation in exploration, Ministry of Mines has notified 22
private exploration agencies (NPEASs). These agencies are taking up exploration projects
through NMET.

National Mineral Exploration Trust (NMET) has issued two schemes for partial reimbursement
of exploration expenses for holders of Composite Licences and Exploration licences. Under
these Schemes, upto 50% of the exploration expenditure incurred by the licence holders are
reimbursed.

In 2023, enlarging the scope of the S&T program “Promotion of Research and Innovation in
Start-ups and MSMEs in mining, mineral processing, metallurgy and recycling sector (S&T-
PRISM)” was introduced to fund research and innovation in starts up and MSME to bridge the
gap between R&D and commercialisation. During 2024, under R&D Component of Science
and Technology Programme of Ministry of Mines, 10 R & D Projects related to extraction,
recovery and recycling of critical minerals have been approved for taking up through various
Indian Institutes and research laboratories.
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SHRI SAKET GOKHALE: Sir, the Ministry in the last many months has conducted
three rounds of auctions for critical mineral blocks.

MR. CHAIRMAN: Ask your supplementary.

3l AThd MES @ TR, J AMAET B 8, H AT FITIT Sgiedd dl B! In

November, 2023, auctions were launched for 20 critical mineral blocks, of these, only
6 blocks have been auctioned because of lack of interest of bidders. In February and
March, 2024, in two auctions, 18 critical mineral blocks...

MR. CHAIRMAN: Mr. Gokhale, there is a mechanism.

7t AThd MG : S 2, FR| 70 ATl § B Tl §aAT AT, &RAT 374 H Farel I 7

MR. CHAIRMAN: One minute. This is for benefit of everyone. When a Question is
asked, the Minister lays its reply on the Table of the House. The Members have to go
through that reply and then ask the supplementary related to that question.

SHRI SAKET GOKALE: Sir, it is related to critical mineral blocks only.

MR. CHAIRMAN: Ask the supplementary.

SHRI SAKET GOKHALE: Sir, he is praising the Prime Minister; | do not even get to
introduce my question. Sir, if the question is irrelevant, you may dismiss it, but let me
finish it at least.

MR. CHAIRMAN: You can praise your Chief Minister.

SHRI SAKET GOKHALE: No, | want to ask a question, | am not here for praising
anybody. | am here to ask a question for the people.

MR. CHAIRMAN: Ask your supplementary.
SHRI SAKET GOKHALE: My Chief Minister does not need praise here.

MR. CHAIRMAN: Ask your supplementary.
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SHRI SAKET GOKHALE: Sir, | would like to ask specifically and | would like a specific
answer. What is the reason for lack of interest from bidders for auctions of critical
mineral blocks and what are the steps being taken to encourage interest of bidders
for critical mineral blocks which are going un-auctioned? In three auctions, there was
no interest from bidders. Why is that happening?

i Sft. foher ¥Et : TIRAT R, 2014 H GUH BIC P ATQL UR TS HIRA FRDR
URERAT & A 9 fFRed 3R "9 &l 3+ 3ifae § Nl & < <&l g1 &4
XTSI HUIS Bl ¢ 3B 8, THTATHSS] Bl © I8 & 3R Sl s s 977 dui &8,
ITD! | ¢ T2 21 e # ol 89 2hYT R I8 21 B9 IS WISl R T &, Al &
HRMERT GATeEd B BT JaTd [Tl 31T g1 &7 ygel 81 8 Y critical minerals T
3fTeFeT dHRh AN Bl allotment letters & ﬂ% g1 WA WP critical minerals IR <2
B T8, dict 3=l H W B B BT I IR 5] 21 H D! €t H I8 =T argdr
g T in the last three years 2021-22, 2022-23, 2023-24 Td SITH3S I critical
strategic minerals UX 368 minerals exploration projects [ fra gl s?:ﬁ focir ad
2024-25 &b SR Gﬁ@%ﬂ‘s" = 196 mine exploration projects Pl NS fopar %\', I Bl
National Mineral Exploration Trust (NMET) &I TITUAT & ERI 393 Ulolacd Pl
exploration and financial assistance &1 &1 393 Eﬁw H 122 Eﬁw critical minerals
P Bl B AR GRBR Bl aRE A SHH AN bl AR JHRad B+ & fog q_T
TR R T T

it | : 1 TSia e

i} Irofta 3T < TR, SIAT {6 D! Ul B {6 519 DI Sifa= Bl AR, DI AT &
3ITeRTT T ofhR BITHT BT AT, D d18 I I8 AIBR 375, Td 95 ARDR I HE]

1 AUTAR : TS YT ST, 3T I8 A9l FaR &, 3T el He™] g9 giey|

2} ITSTd YHT = AR, H e U 81 Y8 I8 gl ol ergel URacd bR & fofy
SBI1 U 3MTae fhaT SEP 915 U Holde Hiic! g1, Rt Frax F ot ot & 9=
St A I8 Yo aT8dl § b WRBR 7 a9 2014 S GG Sl DIl TaR DHRIY A, ITH
forat ATe= Tof YE) 8 3R RIT I eI & b MMYDh! STaRed BRIl SIS Bl IS
8 87 HRI foreign exchange SEH ST Y81 8, FRifdh THM A8~ H @lFll 4 W< o
foram &, 3141 S[BarTd &1 181 g5 7, Al 3iaR YT A1 fh S| $Is BIIal el gall,
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dfcth 85 Pldl SHIC BT TS 8T &, o1 89 fha-l dId sHIE B B 8, fhad
fAfTa 7o &1 g9 B I2 &, I 31T a8y

#Y St e XY ¢ JeR QTR HElGd, I8 U9 HIg= &l 8, Bid $I ol 8,
ifSh ST 3eeT 3T § Y ..(Hae™)... I8 Bl &1 U9+ 718l 8, I8 RIh 7189 a1
critical minerals T 999 8, 31T 3R TS <31, A1 H IHHT STA1d o+ o [T TR §l

it U : #3AT SH, [7Sa gl St 31U {1 oThx JATh el H 3TYI, 9 3179
TP U BT FRTDHRI BT ..(FEGEH)... 2l e gRefl qaeil ...(aem)...
Rajeevji, it is critical minerals. ...(/m‘errupz‘/ons)...Shri Milind  Deora.
...(Interruptions )...

SHRI MILIND MURLI DEORA: Sir, the question is...

MR. CHAIRMAN: Hon. Members, the question pertains to ‘critical minerals’, not
‘minerals.’ It is about critical minerals. Shri Milind Deora. Go ahead.

SHRI MILIND MURLI DEORA: Sir, the hon. Member is correct that this is a very critical
question since it pertains to critical minerals.

MR. CHAIRMAN: Yes.

SHRI MILIND MURLI DEORA: Sir, in the reply, the hon. Minister has spoken about
many critical minerals, including lithium, cobalt, nickel, phosphorus and potash.
What is very important to note is that lithium, in particular, is a mineral which goes into
every battery that is used for all products that we use, from mobile phones to electric
cars. China, today, Sir, controls the entire supply chain of lithium. Exploration and
manufacturing happens in many parts of the world, but the processing is done in
China. Sir, India has become today Atmanirbhar in manufacturing of mobile phones.

MR. CHAIRMAN: Ask your supplementary.

SHRI MILIND MURLI DEORA: And, it is very, very critical for us to become
Atmanirbhar also in the processing of lithium. My very pointed question to the hon.
Minister is that, very recently, a very large deposit of almost 6 million tons of lithium
discovered in the Jammu region. When does the Government plan to begin mining of
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lithium in that region, keeping in mind the eco-sensitivities and ecological balance of
that region? Thank you.

7 . fher X8 : AW ABiey, foIforg| & IR 4§ SRY-H R 3 SHH3MS & §IRT
3B [SUINTCH Bl TgSCHTS [T TAT B 3R SH-HR T Ta-He I Fefds
AP HUR U € HRb exploration BT B Y [HAT 81 T STeal 81 Ap, ol
exploration complete 811 & IT8 THTH B b (I fhTa™ &1 B1H SIRGR a¥ld I
I Y& &l

ot 9UTIfd : Fvad Hex 4.
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